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(10) Fibre Research Laboratory. 

<il) Institute for Refractories.

(12) Central Glass and Ceramic
Research Institute (CG&CRI) 
Regional Centre in Gujarat.

(13) Some Regional Research La­
boratories.

<14) Institute for Welding Rese­
arch

(15) Institute for Tjre Research

Th® proposals are at a prelimi­
nary stage and are yet to be proces­
sed through various channels
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Micro-Wave System for North Mitar
3962 KUMAEI KAMLA KUMARl: 

Will the Minister of COMMUNICA­
TIONS be pleased to state.

(a) whether the Micro wave system 
will cover only the North Bihar and 
the South Bihar ha9 been neglected 
by his Ministry,

(b) if so, the reasons therefor;

(c) the total number of telephone 
connections m the State of Bihar, and

(d) the number of connections m 
Chhota Nagpur area?

THE MINISTER OF COMMUNICA­
TIONS (SHRI 11 N BAHUGUNA)*
(a) No, Sir We have already com­
missioned Patna-Mu mi aipur s> tcm 
in the North Bihar and Asansol-Dhan- 
bac1 Rant hi system in South Bihar. 
Systems planned for the future are 
(1) Mu7 ilTarpur-Dhar han a Sam •at - 
pur (2) Patna-Katihar and (3) Pjtna- 
Mu/aflarpur-Motihan Ravaul .n North 
Bihar and (1) Dhanbad Bokaro, (2) 
Ranclii-Dal'onganj and (3) Jamsbed- 
piir-Ranrhi-Ha/anbagji-Ciava-v\ tna in 
South Biha" In adc’nion Patna wJl 
be luncticxn point m the AHahabad- 
Varanasi-Pn^a T vu lO’v-Cor&khpur 
Patna and Asan->t'l Patna route" 
.Tam'bedDur v ill bo inn t 01 rxtint 111 
Jamsh<*dpur-Ranchi Jam she Ipur-
Sambalpur and J«imt-hedru’'-Khararpar 
Microwave routes

(b) Question does rut arw
(c) The total numWr cf tele­

phone connecl 10ns is about 30,700
<‘\> The number of telephone con- 

m ctif»n<5 is about 15,500.

Shortage in Cement supply to DDA
3963. SHRI T SOHAN LAL Will 

the Minister ot INDUSTRIAL DEVE­
LOPMENT AND SCIENCE AND 
TECHNOLOGY be pleased to state:

(a) whether Delhi Development Au­
thority is not provided with full re­
quirement of cement; and
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(b) if so, whether this has had 
an adverse efte.t on the construction 
programme of D D A ’

THE DEPUTY MINISER IN THE 
MINISTRY OF INDUSTRIAL DL 
VELOPMENT (SHRI PRANAB 
KUMAR MUKHERJEE). (a)
Although quaiterly allocations have 
been made to match, more or less the 
average quarterly demand from 
Delhi Deve^pment Authority, ihe 
actual supplies* have, howevei, been 
lower due to Joss of pioduction m 
tho country as a result of distuited 
conditions in Andhra Pradesh, labour 
unrest and seveie power-cuts in 
se\eial States of the country

(b) Yes, Sir The D D A  has been 
requested to re-assess the pnontics 
between various categories of con 
sumption of cement

De-Rccognition of Koli Caste as S h 
eduled Caste m the Union leim ory 

of Delhi

3964 SHRI SAP ™\\ KAPCR 
Will tho Minister ol HOftJl< AFBAlRb 
be pleased to state

(a) whether Koli Caste which has 
been recognised as a Scheduled Caste 
in the Union Territory of Delhi under 
Scheduled Castes and Sche U led 1 ri- 
bes Lists Modification Ord< r 1 )56 
has since been do-r^oem ed

(b) if not the reasons %hv the DC 
Office has since stopped i* suing Sche­
duled Caste rtertihca+cs belonging to 
Koli community, and

(c) the number of certificates is­
sued to candidates belonging to Kilo 
Community by (he D C Oflflco Delhi 
from 1 st November, 197? to 31st Janu­
ary, 1973 and the number of those 
whose applications wfre i ejected and 
the reasons for such rejections’

THE DEPUTY MINISTER IN THE 
MINISTRY OP HOME AFFAIRS 
(SHRI F. H MOHSIN): (a) No Sir,

(b) Scheduled Caste certificates to
the members of the Koli Community 
belonging tj Union 1 ei ntory of Delhi 
are being issued as usual

(o  Thirty-three certificates were Is­
sued during this period No aprii ca­
tion was rejected.
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Preparation of Irrigation J-themes 
with quick yielding lesutts in Food 

Production in MP

3066 SHRI MARTAND SINGH OF 
REWA Will the Minister of PLANN­
ING be pleased to state

(a) whetnor he has directed the 
Madhya Pradesh Government 1 j  pre­
pare two or three irrigation schemes, 
with qui"k yielding results in terms of 
food production which can be imple­
mented within two or three years; 
and

(b) if so, the main features of the 
schemes sent by the Madhya Pradesh 
Government’




